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3. It has been informed that the 
snack food manufacturing plant and 
Beverages Concentrate manufacturing 
Plant at Channo and Fruit & Veget-
able Processing Plant at Zahura have 
been set up and commissioned. Agro 
Research Centre to be set up is under 
implementation. Due to technology 
imparted for growing better variety of 
tomatoes to the fanners erf the State, 
the average yield has risen from 6-7 
tonnes per acre to an average of 15 
tonnes per acre. The Agro Research 
Centre being set up by the Company 
would be taking up programmes for 
varietal improvements in fruits, vege-
tables and oil seeds. It is also stated 
that basic breeding materials and stan-
dard inbred lines of such fruits, vege-
tables and oil seeds will also be 5 up- 
plied by M/s. Pepsi Co. Inc.

Private Channels in Doordarshan
*239. SHRI SRIBALLAV PANI- 

GRAHI: Will the Minister of INFOR-
MATION AND BROADCASTING 
be pleased to state:

(a) whether the Government propose 
to set up private channels in 'Door-
darshan:

(d) if so, the details thereof?

(c) whether the Government will 
have some control over these chan-
nels; and

(d) if so. the details thereof?

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU- 
MARI GIRIJA VYAS): (a) The Gov-
ernment is committed to offer telecast-
ing and broadcasting rights to public 
corporations, which conform to para-
meters to be laid down by law, and 
to allow them to compete with Prasar 
BharatL

(b) to <d) It is not possible to spell 
out the details at this stage as the 
modalities for introducing competition 
in the Electronic Media require exten-
sive ctady before these are firmed up.

Administrative Reforms
*240. DR. KARTIKESWAR PA- 

TRA: Will the PRIME MINISTER 
be pleased to state:

<a) whether there is any proposal 
under the consideration of the Gov-
ernment to bring out reforms in ad-
ministration;

(b) if so, the details thereof;
(c) whether the recommendations 

contained in the reports of the previ-
ous Administrative Reforms Commis-
sion have been implemented in toto; 
and

(d) if not, the reasons therefor and 
the difficulties in implementing the 
same?

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL, 
PUBLIC GRIEVANCES AND 
PENSIONS (SHRIMATI MARGA-
RET ALVA): (a) and (b) The scheme 
of a Responsive Administration as out-
lined by Shri Rajiv Gandhi, the then 
Prime Minister in his broadcast to the 
nation on January 5, 1985 already 
forms part of the Twenty Point Pro-
gramme. It envisages (a) simplifica-
tion of procedures (b) delegation of 
authority (c) enforcement of accoun-
tability (d) a monitoring system from 
the block to the national levels, and
(e) prompt and sympathetic public 
grievance redress. These are a conti-
nuing process.

(c) and (d) A large number erf re-
commendations of the Administrative 
Reforms Commission (ARC) have 
already been implemented. Some of 
the remaining ones have been consi-
dered infeasible by Government. With 
much change that has since come 
about in the country, measures consi-
dered relevant to the present times, 
have been adopted.

( Translation]
Settfa« mp of Eaytaymeat-Orieatcd 

Faad
*241. SHRI GIRDHARI LAL 

BHARGAVA: Will the Minister of
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PLANNING AND PROGRAMME 
IMPLEMENTATION be pleased to 
state:

(a) whether the Government pro-
pose to set up an employment-oriented 
fund;

(b) whether a provision is to be 
made in the Central Budget Tor this 
fund and contribution from the State 
Governments is to be taken for this 
purpose; and

(c) if so, the procedure likely to be 
adopted to fulfil the main objective of 
providing employment to the unem-
ployed persons?

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN-
TATION (SHRI H. R. BHARD- 
WAJ): fa) to (c) While employment 
will be a central objective of the Ei-
ghth Five Year and all efforts will be 
made to give the necessary employ-
ment orientation to both the genera! 
Plan strategy and specific projects.

there is no proposal to set up a fund 
called “Employment-Oriented Fund ’.
[English]
Rural Development Programmes In 

Kerala
*242. SHRI V. S. VIJAYARA- 

GHAVAN: Will the PRIME MINIS-
TER be pleased to state:

fa) the amount spent and the num-
ber of people covered under various 
rural development programmes in 
Kerala during 1990-91;

(b) whether any new rural develop-
ment programme is proposed to be in-
troduced during the current year; and

(c) if so, the details thereof?
THE MINISTER OF STATE IN 

THE MINISTRY OF RURAL DE-
VELOPMENT (SHRI UTTAMBHAI
H. PATEL): fa) A Statement is attach-
ed.

(b) No such proposal is currently 
under consideration.

(c) Does not arise.
STATEMENT

(i) Amount utilised on major rural development programmes in Kerala during 
1990-91:-

Programme
(Rs. in lakhs) 

Amount

Jawahar Rcjgar Yojana .
Integrated Rural Development Programme 
Training of Rural Youth for Self Employment 
Development of Women & Children in Rural Areas 
Accelerated Rural Water Supply Programme

6819.92
2043.51

19.94
8.76

1324.90

(ii) Mandays employment generated under JRY, persons benefitted under 
IRDPTRYSEM/DW?CRA and problem villages covered under Accelerated 
Rural Water Supply Programme in Kerala during 1990-91.

Programme Unit Achievement

Jawahar Rojgar Yojana

integrated Rural Development 
Programme 

Training of Rural Youth for Self 
Employment 

Development of Women & Chil-
dren in Rural Areas 

Accelerated Rural Water Supply 
Programme

Employment Generation 
(lakh mandays)

180.90

Families benefitted (No.) 60877

Youth trained (No.) 5657

Women benefitted (No.) 59

Problem Villages (No.) 
covered.

197


